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Title: Papers Laid on the Table of the House by Ministers/Members.

HON. SPEAKER: Now, Papers to be laid. Dr. Jitendra Singh.

Iz udl g Rroor siqrem & a1sa aidl, gener s wriicr 3t s Jidl, oifife, dio Brorma iz derer siqer A w5a i), aramg Seit Rsmer 3 s i aer
aiafer Rismer 3 s aid) (i Brdeg Bis) : widigen, # duoll aiftifdem, 2013 &t emar 394 6 su-wrei(1) B arfler BroifeiBan ugi &G vw-uw yfer (Zedl aen sivjsh
JAFEHIVT) AT UCTT UT IXTL G i~

(1) sifel-gacat dvsiayucat o Euscd Sacudic lE fifdes, smere! & ad 2015-2016 & oriamwn 6 IRwrR gt et

(2) sitel-dxcot Bvdtmuca vos Susoga Sacwic onlee Rifics, smerdt & ad 2015-2016 @1 affe yferdcs aun crmwifda o= o 3600 w@ ara & brigo-
AEdEIers &t i

[Placed in Library, See No. LT 6770/16/17]
Jiaar Fiqrert A w5 it aen Yo siqrert 3 wrsw st (oft aroftsr Rroar)  ardican, i Bttt ue am ted W T ¥ -
(1) () Rereion Yoreredt srelifedt iius s, aré Riceft, ord Rk A ad 2015-2016 A arfifas yferigor ) was gfer (Rod) aen 3l 2za2or) aer A A,
() Rersior YRR Aelif alfws $Rem, orf Riech, orf Reelt B af 2015-2016 6t s gt wften Bt was gy (Rodt e sidjph i),
(2) sweier (1) 3 sfeafkr ugi @ 2w gee 2 2@ 3 g Ricka B wrull @t gefer aen Riazor (Rodt e sl szwar),

[Placed in Library, See No. LT 6771/16/17]

(3) dush aifeifreat, 2013 61 enzr 394 6t 3u-arr (1) B aieftor Prooififar uqi B w-ww yfy (RBodh aen 3P ) -
(uw) & 2R Qudts v RifRs, orf Reelt 5 ad 2015-2016 a5 wrelasor 6t szt gran seften (Red aen a@P)sh sivasa),

(1) & 2B udta s s, af Rech & ad 2015-2016 ¥ aifffes yferdgor (Rodl aen siP)sh 2zaon) aen dzmudfdra AR aii 3o w2 aza B Brigw-
sarcrEmusigia & feuafire,

(4) 3ues (3) 3 sfeaflaer uefl @1 21911 uee uz 36! # gu fAeta B ol @ gorlor aren Riasr (Rodt aen sidjsh dxaa),

[Placed in Library, See No. LT 6772/16/17]

(5) srraetter gysiars ffsrrae yitrssor sfifareme, 1997 & arr 37 & siefe sttarser Aot (Jar & spreren) (g sioier) faferm, 2016, st 22 sraras, 2016 a5 arse
& sroruey, 3t aiferyeron sizen 305-27/2010- awiea 3 gesrfdra gu &, &t ve gfer (Rodt aen spjsft sizasau),

(6) 3wfer (5) f 3fcar uq) @ i ued w2 X! 3 U ek & il @) gafer aren fdur (Rodt aen sPjEh Avaur),

[Placed in Library, See No. LT 6773/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY AND MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES
(SHRI Y.S. CHOWDARY): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of
the Satyendra Nath Bose National Centre for Basic Sciences,
Kolkata, for the year 2015-2016, alongwith Audited
Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Satyendra Nath Bose
National Centre for Basic Sciences, Kolkata, for the year
2015-2016.
Statement (Hindi and English versions) showing reasons for delay

2 in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 6774/16/17]

(3) (iy A copy of the Annual Report (Hindi and English versions) of
theBose Institute, Kolkata, for the year 2015-2016,
alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Bose Institute, Kolkata,



for the year 2015-2016.
(4) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 6775/16/17]

(i) A copy of the Annual Report (Hindi and English versions) of
the Science and Engineering Research Board, New Delhi, for
) the year 2015-2016, alongwith Audited Accounts.
(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Science and Engineering
Research Board, New Delhi, for the year 2015-2016.
(6) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (5) above.

[Placed in Library, See No. LT 6776/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADCASTING (COL. RAJYAVARDHAN RATHORE (RETD.)): I beg to lay on
the Table:-

(1) 0] A copy of the Annual Report (Hindi and English versions) of
the Indian Institute of Mass Communication, New Delhi, for
the year 2015-2016, alongwith Audited Accounts.

(i)  Statement regarding Review (Hindi and English versions) by
the Government of the working of the Indian Institute of
Mass

Communication, New Delhi, for the year 2015-2016.
(2) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 6777/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF LAW AND JUSTICE AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI PP. CHAUDHARY): I beg to lay on the Table a copy each of the following Notifications (Hindi and English
versions) under sub-section (3) of Section 87 of the Information Technology Act, 2000:-

(1)  The Information Technology (Preservation and Retention of Information by Intermediaries Providing Digital Locker Facilities)

Amendment Rules, 2017 published in Notification No. G.S.R.111(E) published in Gazette of India dated 8t" February, 2017.
(2)  The Information Technology (Preservation and Retention of Information by Intermediaries Providing Digital Locker Facilities) Rules,

2016 published in Notification No. G.S.R.711(E) published in Gazette of India dated 8th February, 2017,

[Placed in Library, See No. LT 6778/16/17]



